vear..20.20.221...
L RATAL. KUMART ., soh/daughter/wife of BIRENDRA..LPRASAD
;edQ"i years, be!onéing to BIHAL. LEGISLATIVE, ASSEMBLY, SECRETARIA
service and presently working as ... ASSTSTAMNT
’\TD) give herein below the details of the assets (immovable, movable, bank balance, ewc.) of

myself, my spouse and dependants*:

% A'A | ELfIy LY y = s L= ] Lk R F
M Assets In joint name indicating the extent of joint cwnership will also have to be
U { i v
given) ; :
S FA® &, Dezeription S | Spouse “Dependant-1 | Dapengant-2 | Dependant-3
— | Ho. ; : 1 Name(s) Nams Name | Etc Nome |
(7227 [ty [ Deposits in ' |
5."}' Banks, Financial :
Institutions And
qgg ‘ Non-Banking 41,3 23/. NIL NIL NTL NIL
A - Financial
o\ Companies . :
05 2 il . R WA
Ly | Bonds, . ; :
| Débentures and | ':

Shares in ~NIL NI NIL NIL NIL
companies ' '

{iv) | Other financlal
Institutions,

NSS, Postal IL . It NIL
: Swli’ugs, LIC a PLRE pegl : o

Policies, eic

™y | Motor Vehicles
| (details of

: NiL NEL NIiL NIL NIL
make, gLc.) :

(v} | Jeweliery (glve
dekails of : 20
weight and ~NIL NIL NTL ~NIL |
valug) (3c.000/.) |

{vii) | Other assats, |
such as values
of clalnmis /
irkarests

T 1 i NI NIL ~NIL

Note: Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* pependant here means a person substantially dependent on the income of the
employee,

3

%J (o




Datails of Immayable assets

[Note: Properties in joint ownership in
also have to be Indicated]

&r.
Ho.

dicating the extent of joint ownership willl

Description Salf

" “Spouse

Name(5) Mame

Dependant-1 | Dependant-2

Dependant-3

_Hame _Etc. Name

140

Agricuitural Land

- Location{s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NiL

(1)

NiL NEL

NIL NIL

Mon-Agricultural Land

- Lacation(s})

- Survey number(s)
- Extent (Total i
MEssuremeant)
~Current market value

NIL

sIEL NEL

(i)

 Buildings {Commercial

and residential)
Location{s)

- Survey Jjdoor
number(s})

- Extent (Total
measurement)

- Current market
value '

NiL

NIL

NI NIL

NTL NI

(w)

Houses / Apartments,
ete.

« Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
walue

(M1

i
NIL T SRS

NI NIt

(¥)

Others (such as

interest in property) b

il % NIL

NIL NIL

(2)

1 glve herein below the details of my liabititles / overdues

institutions and government dues:-
[Note : Please glve separate details for each item)

to public financial

sr. ! Description Hame & addroszs of Bank / Amount outstanding as |
No. Financial Institutions(s} / on £4:82:.2820.
Department (3}
(a) (i) Loans from Banks on0 SBI 6,2),£80-00
{ii} Loans from financial
institutions S sriaes i pL
(iil) Government Dues:
(@) dues to departments
' dealing with government NiL NIl !
accommeodation -
(b) dues Lo departments
dealing with supply of NIL NTL
water
(c) dues to departments {
dealing with supply of
electricity NT L )




Date...

WEST CHAM PARAN

SRt €2 "
(d) dues to departments 1 {
dealing with telephones NIL ‘ ~Nib
(g) dues to departments
dealing with government
transport (inciuding NI ~NIL
{ aircraft and h_elir:o-pters)
(F} Other dues, If any i | ML
(b} (1) Income Tax incleding N
surcharge [Also indicate NTL
the assessment year upto
which Income Tax Return | A — 2020~ 2 NIl
flled. Glve also Permanent L3 94
Anituink Samciar (EAN)] | PRTINO~ 18U PRALI4 K
(il) Wealth Tax [Also :
Indicate the assessment v
year upto which Weaith NIt Pk £
Tax return filed.]
(ill} Sales Tax [Only in
case of proprietary ~NTL NIL
business] :
(iv) Property Tax ~IL N1y
€, Personal Detail
GPF/CPF/PRAN Mo, - 11011405 6525 J
Gender - (M/F)
Date of Birtn - T eip—
Byt DA a8 -t 9 ks {DD/MM/YYYY)
Class/Group -
8 (ATB/C)
Cadre : =
[BTHpe LEGISLATIVE ASSEMBLY, PATNA
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.5.- Blhar Secretarlat Service etc.)
Home District = %

I hereby declare that the above details are true to the best of my
knowledge and belief,

----------------------

nnnnnnnnnnnnnnnnnnnn

ﬂepartme-nthﬁf'.":ﬁg.,...'-..f.é.’.’.ﬁLH.T.!.‘!E..,..@.’:S:‘:FT?* BLY .

Designation:.....

Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed (single side)
in prescribed format.

%JW



